/ nka/

Central Administrative Tribunal
Principal Bench

LK N 4

Us.A. No, 270/96

New Delhi, this the 5th day of Feb.,1396

Hon'ble Mr. A.V.Haridasan, Vice-Chairman{(J)
Hon'ble Mr. K.Muthukumar, Memoer (A)

Smt. Anita Vig,

w/o Shrivijay Vig,

Resident of C-50,

Street No.6, RajgarhColony,
New Delhi=31,

&
2
.

(In person) ' . . JAoolic

Versus

1. Government of N.C.T. of Delbhi,
service to beeffected through
Director of Education,
0l1d Secretariat,

Delhi,

2. Principal,
Rohatgi A.V.3r. 3ec., School, .
Chouk Rai Ji,

Nai Rarak, :
Del..i-6, oo R r8DORNEN

(By none)
ORDER(ORAL)

By Hon'ble Mr, A.V.Haridasan, Vice Chairran,

The applicant who is present in person ssoks
permissioﬁ to withdraw the application with 1iJ:rtQ
to aporoach the appropriate Court/forum,

In view of this, the J.A. is dismi ced as

withdraun with liberty granted to the applicant &t>
‘\\

approach the appropriate court/forumg if gsq

'(K.Ru h'uku(r) ( AWHar‘mﬁaa/M

Member (A) Vice-Chei rman{d}




